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.THE MINISTER OF HEALTH AND
FAMILY WELFARE (PROF. SHAKE-
ELUR REHMAN): (a) No, Sir,

(b) Does not arise.

(c) No representation has been received
by the Government on this subject.

{d) Does not arise,

Deaths due t; Encephalitis

332. SHRI SHAMIM HASHMIL: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that hundreds
of people have died due to Encephalitis
in U.P. Bihar, Assam as reporteq in
‘Assam Tribune’ of 16th September, 1990;

(b) if so, the details of deaths cawsed
in cach State; and

(¢) what steps Government have taken
to combzt the menace?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (PROF. SHAKE-
FLUR REHMAN): fa) to (¢) The Go-
vernment has seen the news items reported
in the ‘Assam Tribue’ 161 September,
1990. According to the information re-
ceived from the Stnte Governments, deaths
diaz o Joponese Frucephalitis reported dur-
ine 1990 are os under:—

Assam 114

Bihar 25

The following specific steps are  belag
tiken by the State Governments to control
Tapanese Fncephalitis;—

—  Forly dingnosis and prompt  treat-
ment of Japanesc Encephalitis.

—  Hesalth  Education to improve
awareness and ensure  community
participation in the programme for
prevention and control of Japanese
Encephalitis,

—~  Vector conirol to prevent transmis-
sion through insecticidel spray with
appropriate insecticides.
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— Vaccination of children, who are
more vulnerable for Japanese En-
cephalitis in areas having high en-
deminity,

— N.LV, Pune, NICD, Delhi, S.TM.,
Calcutta and All India Instt. of
Hygiene & P.H. Calcutta have beer

involved for epidomiological inves-
tigations and viral confirmation,

Target of windpower in Sth Plan -,

333. SHRI SHAMIM HWASHMI: Wil
the Minister of ENERGY be pleased
to state:

(a) whether a target of 500 MW of
wind power for the Eighth Plan  has
been proposed at 5 National Sympo-

sium held at Madurai in October,
1990;
{(b) whether an overall {iarget of

3000 MW has also been suggested by
the year 2000; ang

(c) whether Government have ae-
cepted the suggestions specially in the
light of shortages of conventiona] fuels
and future needs; if so,  the details
thereof?

THE MINISTER OF % ”TI TOR
ENERGY (SHRI R2A3A RAO
DHAXNE): (a) and (b) Yes, Si‘:_

(¢) The wind energy Lrogramme i$
likely to be enlargeg during the
Eighth Flan. The specifiz tergets
will he fixed depending on the &th
Plan allocation fo be made for this
area,
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335. SHRI DHULESHWAR MEENA:
Will the Minister of PETROLEUM
AN CHEMICALS be bpleaseg to

state;

(a) whether the attention has  been
draw" to the news-item which appear-
ed in the Business Standard Calcutta
on Ist November, 1990 under the
“BICP Den.cs Discrepancies in Drug
Price  Calculations;

(b) what is the role assigned to
BICP;

(¢) whether it is a fact that the price
recommended by BICP are unjustified
and pro-producers;

(d) what are the names of drugs
where his Ministry found their recom-
mendations unjustifiedq and what steps
have "een taken to call explanation
from LICP;

(e), whether it is a fac! that certain
jnstancos have come to the notice of
hig Ministry where marcikat prices of
bhull- | rue. are lower fhan  notified
prizes: il
names of sucth drugs noti-

of each and market prices
have been taken to

(1Y i¥ so,
fied prices
and what steps
reduce the prices?

MINISTER OF PETROLEUM
AND PARLIA-

(SHRI SATYA
Yes,

THE
AND CREMICALS
MENTARY AFFAIRS
PRAKASAH MALAVIYA): (a)
Sir,

[RAJYA SABHA ]
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(b) Bureay of Industrial Costs and
Prices is a recommendatory body as-
signeq with the task of recommending
prices of various commoditieg includ-
ing drugs from iime 1o time,

(c) No, Sir.

(d) Prices of grugs are fixed by the
Government keeping in view ali the
aspects including  the recommendations
of the BICP.

(e) Yes, Sir.

(fy Prices fixed by the Government
under provisions of Drugs (Prices
Control) Order, 1987 are {he maximum
sale prices and the manufacturers are
free to gell the bulk drugs at prices
noi exceeding the price lixed by the
Govygrniment. Whenever reporis of
market prices of a bulk drug being
lIower than Gowvernment fixcd price
come to the notice of the Government,
necessary action is taken in the mat-
ter. Price of Analgin  has  already
been reduced on this basig
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